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L.P.G. ApDeles a11Ot&ed to uemploy-e. GrId._ .................. .... 
Army .......... . 

5445. SHBI BlRENDER SINGH 
RAO: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state: 

(a) th~ numb,er of unemployed 
Graduates and !lDgineers who 'have 
so far been allotted L.P.G. agencies 
by the India Oil Corporation in each 
state; and 

(b) whether such agencies are also 
allotted to disabled army personnel 
and to the dependents of deceSled 
army personnel, If 110, the number of 
agencies allotted to such personnel in 
each State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): (a) and (b). Information is 
being collected and will be laid on 
the table of the HOUle. 

Take-ov.r of N ..... -Blaakra Project 
.... way 

5446. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether a demand has been 
received by Govemment for the take-
over of the Nangal-Bhakra Project 
Railway; 

(b) If so, Whether any decision has 
been taken on thil demand and the 
nature thereof; and 

(c) if not, the likely date by which 
the decilion would be taken In thiI 
regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a). Yes. 

(b)" and (el). The -proposal "garding 
taJdll, ever· the private siding from 
N angal Dam to Bhakra (constructed 
by the Bhakra Project Authority) by 
the Northern Railway and alterna-
tively the possibility of working the 
siding by the Railway without taking 
it over are under examination in con-
sultation with Northern Railway Ad-
mini5tration. As the proposal involves 
detailed examination of a number of 
complex factors, it is not possible to 
indicate at this stage, the date by 
which a final decision would be taken 
in this regard. 

Inllre8le In P ..... rer Farel RD' 
....... ht rates 

5447. PROF. NARAIN CHAND 
PARASliAR: Will the Minister of 
RAILWAYS be pleased to state: 

(a) the number of occasions in the 
last three years when the passenger 
fares for various Illasses and freight 
rates have been increased; 

(b) the exact increalel ill the vllTI-
ous categories On each occasion; and 

(c) the total increaSe In income on 
each one of these oecasionsT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS <SHRI 
MOHO. SHAFI QURESHI): (a) Pas-
senger fares were increased on four 
occasions and freight rate for goods 
On three occasions durin, the last 
three years. 

(b) A statement is laid on the Table 
of the House. [Placed in Lil>ra7'1l See. 
No. LT--$604 174]. 

(c) It is not possible to 818888 the 
extra revenue attributable to the re-
vision in pnsen,er fares and freight 
rates because the total eaminp in 
any particular year are influenced by 
a combination of varioU6 factors sueh 
as the quantum of traffic, its lead, re-
vision of rates. etc. 




